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1610 hrs,
BUSINESS ADVISORY COMMITTEE
FIFTY-EIGETH REPORT

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K, RAGHU
RAMAIAH): I beg to present the
Fifth-eighth Report of the Business
Advisory Committee

16.12 hrs.

DISCUSSION RE REPORT OF THE
COMMITTEE ON DRUGS AND
PHARMACEUTICAL INDUSTRY

MR CHAIRMAN The House will
now take up the discussion under rule
193. Shri Ramavatar Shastri
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